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thers Ltd . , U. K. who were holding 
56.12 % of the equity shares. In 
August, 1981, M/s. Pilkington Bros. 
Ltd ., U. K. transferred half of their 
equity shares to Shri H. C. Somani 
of Calcutta. 

(b) and (c). As the factory has 
been under lock ut from 25th May, 
] 980, the information is not readily 
available. 

W st Bengal Annual Plan 1982-83 

8807. SHRI CH1TTA BASU : 
Wil1 the Minister of PLANNING 
pleased to state : 

(a) whether it is a fact that 
Government of West Bengal has 
proposed an outlay of Rs. 799 crores 
for the 1982-83 annual plan ac; against 
Rs. 638.50 crores la t year; and 

(b) if 0 , what has been final 
decision of ' G overnment regarding 
the larger allocat ion? 

1 H MINI TER OF PLANNING 
(SHRI S. B. HAVAN) (a) The 
Government of We t Bengal proposed 
an outlay of R . 799 crOfe for tlte 
Annual Plan 1982-83 as against the 
approved ou tlay Qf Rs. 638 crore 
fo r 1981-82. 

(b) 1 he di cu s ion with the 
Government f We t Bengal were 
held but in the absence of the 
requi 'ite i f rmatioo from the State 
G vernment regard ing expenditure/ 
State's res urces and at the request 
of the State G veroment, the discus-
sions were postponed. 

Memorandum from Democratic Youth 
Federation of India, Tripura 

8808. SHRI AJOY BISWAS : 
Will t he Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the Prime Minister 
has received any memorandum from 

the Democratic Youth Federation of 
India, 1 ripura State Committee; 

(b) if so, the salient points raised 
in the said memorandum; and 

(c) the steps Government propose 
to take in respect of the demands 
put forward by the Democratic Youth 
Federation of India? 

THE MINISTER OF STATE IN 
THE MINISTRY ·OF HOME 
AFFAIRS (SHRI NIHAR RANJAN 
LASKAR) : (a) Yes, Sir. A memo-
randum dated 9-3-82 was received on 
the 20th March, 1982. 

(b) 1 he salient points are (i) pro-
vision of more funds and food 
for continuing the National Rural 
Employment Programme; (ii) increas-
ing the existing allowance of Rs. 30/-
per month given to physically handi-
capped, blind and old people by the 
State Govt.; (iii) provision of funds 
for smooth running of the Autono-
mous District Council, (iv) financial 
assistance to the Govt. of Tripura to 
implement the recommendations of 
the Pay Commission set up by them, 
and (v) monetary help by Central 
Government for the jhum crops 
damaged during the last drought in 
the State. 

(c) Cencerned Central Ministries 
and the Govt. of Tripura have been 
addressed for taking appropriate 
action on points concerning them. 

Manipulation in Liquor Shops 

8809. SHRI MADHAVRAO 
SCINDIA: Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether any cases of mani-
pulation in liquor shops run under 
the Delhi State Industrial Develop-
ment Corporation against its emplo-
yees were recently referred to the 
Vigilance Department; 
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(b) if so, the details of the cases; 
and 

(c) the actiol) taken a,gain t the 
concerned employees and to prevent 
recurrence of such cases? 

THE MINISTER OF INDUSTRY 
AND S I EEL AND MINES (SHRI 
NARA Y AN DAT r TIWARI): {a) 
Yes, Sir. 

(b) 1 he • cases pertain to the 
allegations like overchargi ng, n<?n .. 
i sue of cash-memo, not selhng 
brands ceJDanded by cu tomer, 
though available in stock, lack of 
supervisi n, embezzlerr.ent of cash 
and shortages in stocks. 

(c) in the ix cases finalise~ so far, 
appropriate penalty has been Impo .ed 
on seven employees. In the remal n-
ing eight cases enquirie are 10 
progress . 

To prevent reCurrence of such 
cases, var ious measure like surprise 
checks, periodical transfers of the 
staff, phy ical verification of stock/ 
cash etc. are taken. Reconciliation 
of accounts is also look d into by the 
IMEL Accounts ivi ion. 
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